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8hri 8. K, Tapurish: The ever-
smihng hon. Minister just now made
what he thought was a valuable sug-
gestion to the businessman to ex-
port without profits, if need be,
for the sake of the country. May 1
ask him whether, knowing also full
well that the prices of our products
are very prohibiuve, Government
will take any steps to at least make
raw materials available at internat-
ional prices so that if the manufac-
turers or exporters want to export
without profit they can do so without
loss or at some logg? Could the hon.
Minister make raw materials avail-
able at international prices?

Shri Dlnesh Singh: The hon.
Member knows full well that even
if we made an attempt to make the
raw materlals available at inter-
nationa)] prices, they will not be
able to export at international pri-
ces, because then they would say
that labour is expensive, the cost of
production is higher and so on. It
is not such an easy question as has
been sought to be made out. The
hon. Member knows very well that
we have discussed this on many occa-
sions, and as I have said in this
House, we are discussing commo-
dity—wise with the Export-Tmport
Councils how best we can  help
them to export.

Expansion of Bhilal Stee] Piant

*12903. Shri Ram Kishan Gupia:
Will the Minister of Steel, Mines
and Metals be pleased to state:

{a) whether it is proposed
pand the Bhilai Stee]l Plant
aegr future; and

to ex-
in the
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(b) it, 30, whether the Russian
collaboration and import of materias
from Russia jnvolving foreign  ex-
change will be necessary for the
expansion?

The Minister of Steel, Mines and
Metals (Dr, Chenna Reddy): (a) Yes,
Sir. It 13 proposed to expand the
Bhilai Steel Plant from 2.5 million
ingot tonnes capacity to 3.2 million
mngot  tonnes capacity during the
Fourth Plan period,

(b) The expansion is being under-
taken with the Russian Collaboration
However, maximum utilisation of
indigenous equipment, material and
technical skill will be made in the
proposed expansion

Shri Ram Kishan Gupta: What is
the total estimate of the expansion
programme and out of it how much
will be utilised for foreign exchange?

Dr. Chenng Reddy: It is estimated
that there will be two phases in
which this expansion has to take place.
For the first phase, the estimate is
Rs. 287.58 millions with a foreign ex-
change component of Rs. 91.06 mul-
hons. The details of the second phase
1n regard to the different aiternatives
are still under examination, So, it is
not possible to give a specific figure,
but it is estimated that the second
phase may cost roughly Rs. 560 mil-
lions with a foreign exchange com-
ponent of Rs 170 millions

Shri Ram Kishan Gupta: How many
Russian experts are working there at
presemt?

Dr. Chenna Reddi: For this parti-
cular expansion programme, we are
only expecting that about 18 people

will be required in the first phase;
even they have not all arrived yet.
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Shei Piloo Mody: I hear MM
are golng to spend over Ra § crores
in!orel;nexchnnae.lnvhwottht
fact that most of our arrangements
with the Soviet Union are a rupee

on

payment basis, how will this fore
exchange equivalent to Rs. 9 crores
be required? Secondly, in view of
the fact that there is beginning to be
a glut in the market in steel, have
Government any programme for
phasing out the Bhilai steel plant ex-
pansion?

Dr. Chenna Reddi: As regardsg the
Rs, 9 crores worth foreign exchange
required, it is for such of those in-

]

evitable imports we require includ-
ing technical wkill.

Shr; Piloo Mody: From where?

Dr. Chenng Reddi: Whether it is
rupee exchange or dollar exchange, it
is gtill foreign exchange,

Shri Piloo Mody: Is the payment
in rupees or in foreign exchange?

Dr. Chenna Reddi: It is made in
foreign exchange, in roubles.

Shri M, Amersey: When have we
had a rouble agreement?

Dr. Chenna Reddi: We have had a
credit agreement on 21 February,
1981. Out of that agreement, this
smmount is set apart for the Bhilad
steel plant.

Shri Plico Mody: Iz the Minister
aware that ag a result of devaluation,
the difference between the rupee and’
the rouble hag become very unfavour-
able to India?

Mr. Speaker: No, Shri Rabli Ray.
He has already asked,

Shri Piloo Mody: He did not ans-
wer the phasing out part of the-
question,
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My, Speaker: Next question.
Shri 8. M. Joshi rose—

Mr. Speaker: No, Shri Rabi Ray.
next question. How can I call you?
Mr. Hem Barua wanted, Mr. Tapu-
riah wanted to put a question, If I
allow only one and not gllow the
other, I will be found fault with.

Ajitation by All India Rafllwaymens’
Federation

*1294. 8hri 8. M. Banerjee:
Shri Madhy Limaye:

Will the Minister of Raflways be
pleaged to state:

(a) whether his attention has been
drawn to the decision taken by the
All India Railwaymen's Federation in
s Working Committee meeting held
in Bombay on the 4th and 5th May,
1967 to start agitation;

(b) if so, the demands on which the
agitation ig likely to be started; and

{c) the steps taken by Governmemnt
to meet those demands?

The ¥Minister of State in the Minis-
try of Railways (Shr{ Parimal
Ghosh): (a) and (b)., Yes Sir. Ac-
cording to a resolution passed by the
Working Committee of the All India
Railwaymen’s Federation, the Gov-
ernment was considered to have #il-
ed to honour their commitment for
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grant of aatomatio rive in desradgs
allowance. Atcordingly the Wi
Commiitee directeq the m
Undors to olwerve “DEARNESS
ALLOWANCE DAY” on 19567 3l
over the country by holding

ings, taking out processions,
badges and issuing pamphlets ete,

(c)) The report of the Gajendra-
gadkar Commission on  dearness.
allowance is under consideration of
Government and an exchange of
views thereon has also recently taken
place with States’ Chief Ministery,
Decisions agre expected to he taken in
the near future and will be equally
applicable t6 the railway employees.

Shri 8. M. Banerjee: The hon.
Minister is fully aware, more than
me, that the raport of the Gajendra-
gadkar Commission is not being con-
sidered at all by the hon. Finance
Minisier who is not hearing me. So, I
would like ¢o know from the Hon.
Minister whether, in view of this
‘mounting discontent among the rail-
waymen throughout the country, this
has been brought to the notice of the
Finance Minister, ¢o see that proper
discussion takes place between the
representatives of All India Railway-
men's Federation and the officials on
the question of the DA commission
report.

Shri Parimal Ghosh: We cannot
take a unilateral decision in this
matter. The matter has already been
stated on the floor of the House by the
Deputy Prime Minister and the Fin-
ance Minister that he was consider-
ing the matter and having discussions
with the State Chief Ministerg also.
As soon as some sort of g decision is
taken, whatever the decision, it will
be announced on the floor of the
House., whatever may be the decl-
ston. retrospective effect of the syme
will be given to the railwaymen aiso.

Shri 8. M. Banerjee: Is he aware
that one of the long outlhnd!ng d.-
mands of the nllwaymu
appointment of a Wage board
nltimenthuw-nludonthcﬂm





